nt>
12.03 hrs.
MATTERS UNDER RULE 377 *

MR. SPEAKER: | think, the House agrees that the matters under Rule 377 listed for the day may be treated as laid
on the Table of the House.

...(Interruptions)

Title: Need to re-define Manjhi (Manjhwar) Caste in view of its various sub-castes in Madhya Pradesh for inclusion in list
of Scheduled Tribes.- Laid.
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* Treated as laid on the Table.



